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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 625/2024

IN THE MATTER OF:

News Item titled Jabalpur: STl & UGAIHRUT H UF IR T IS @I 3T
g 3t ot 31ERT Appeared in Dainik Bhaskar dated 20.05.2024
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1. Affidavit in reply of Respondent No. 4- Chief 1-3
Secretary, State of Madhya Pradesh
2. Annexure 1: Reply of Jabalpur Municipal 4-28
Corporation

Filed by:

Rukhmini Bobde

Advocate for State of Madhya Pradesh
Address: D-366, Ground Floor, D-Block
Defence Colony, New Delhi — 110024
Mob: 8826331113

Email: bobde.rukhmini@gmail.com

Date: 11.09.2025
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